IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :28-06-2024
Date : 28.06.2024

Cc.C

Applied For

(Se
| [54559/2 [28.06.20 2322320 M.R o, |cOURT lorder ptd. at
024 24 o ROUTRAY O INo. 11 [2024-06-26 No-
)
_ (Se
, |54560/2 [28.06.20 ggﬁg?zo M.R c . [COURT order Dtd. at
024 24 0 ROUTRAY O+ No. 11 |2024-06-26 No-
)
(Se
, [54561/2 [28.06.20 iﬁgﬁfgo A. o, |cOURT lorder ptd. at
024 24 24 MOHANTY T NO. 11 |2024-06-27 No-
)
(Se
BLAPL-
54563/2 |28.06.20 COURT |Order Dtd. at
4 024 24 §j51/20 HEKDAS 1C.0- 1o, 11 |2024-06-26 No-
)
M/S.
BLAPL— SURYA (Se
5 |54564/2 28.06.20 1T kanTA o, |couRT lorder ptd. narroq [at
024 24 prRADHAN , |©°0° |No. 11 |2024-06-26 No-
022
D.R. 4)
NANDA
WRIT
WP (C) - BRANCH ;ie
54567/2 128.06.20 COURT |Order Dtd. (DIVIS _
6 lo2a 24 32241/2 R.R.DAS  1C.0- 5" 11 |2024-06-27 TON T$6
BENCH- )
2)
(Se
BLAPL- at
54568/2 128.06.20 COURT |Order Dtd.
7 024 24 6251/20 |S MOHANTY |C.O. NO. 11 |2024-06-26 No
24 116
)
(Se
ABLAPL-
54571/2 |28.06.20 COURT |Order Dtd. at
8 024 24 0372720 |L JENA - [C-0- lyo. 11 |2024-06-26 BAIL=2 oo
8)




10

11

12

13

14

15

16

17

18

19

20

21

(Se

54572/2 128.06.20 ﬁijﬁfgg ¢ o suaLy COURT |Order Dtd. at
024 24 NO. 11 |2024-06-25 No-
24
8)
ABLAPL- (Se
54573/2 28.06.20 |5 ' |GANESH COURT |Order Dtd. N
024 24 o SAHOO NO. 11 |2024-06-26 No-
1)
(Se
BLAPT,~
54574/2 128.06.20 COURT |Order Dtd. at
024 24 6200/20 |D PANDA NO. 11 |[2024-06-25 No-
24
1)
ABLAPL- COURT (Se
54575/2 128.06.20 6356/20 |7 P KAR NO. 2 Order Dtd. at
024 24 . 2024-06-26 No-
24 OLD
1)
ABLAPL- COURT (Se
54576/2 |28.06.20 Order Dtd. at
o ” 6342/20 |J P KAR NO. 2 | oot os BAIL-1 [°°_
24 OLD
3)
ABLAPL- COURT (Se
54577/2 128.06.20 Order Dtd. at
002 ” 4645/20 |H K PATRA NO. 2 oottt s BATL-2 |7~
24 OLD
11)
BLAPL- COURT (Se
54578/2 |28.06.20 Order Dtd. at
002 ” 6211/20 |G. SAHOO NO. 2 oo eas BAIL-1 [°°_
24 OLD
5)
ABLAPL- COURT (Se
54579/2 128.06.20 6331/20 |7 P KAR NO. 2 Order Dtd. at
024 24 : 2024-06-26 No-
24 OLD
5)
BLAPL- COURT (Se
54580/2 28.06.20 | 2000 |0 P No. , |order Dtd. at
024 24 PRADHAN : 2024-06-25 No-
24 OLD
5)
ABLAPL- |GYANA COURT (Se
54581/2 128.06.20 Order Dtd. at
022 o 6367/20 |RANJAN NO. 2 ot e o e
24 PATRA OLD 5)
BLAPL- COURT (Se
54582/2 28.06.20 | 00 L oo No. 5 |order Dtd. at
024 24 : : 2024-06-25 No-
24 OLD
5)
(Se
54583/2 [28.06.20 2235320 6 SAnoO ;gURg Order Dtd. at
024 24 : : 2024-06-25 No-
24 OLD
5)
54584/2 (28.06.20 223?3;0 JAYADEBA EgURg Order Dtd. ;ie
024 24 o BEHERA oim 2024-06-25 e




| 5)
ABLAPL- COURT (Se
5y [54585/2(28.06.20 [ 7000 |JAYADEBA | vo. o |order prd. antr o 2
024 24 BEHERA : : 2024-06-26 No-
24 OLD
12)
ABLAPL- COURT (Se
23 54586/2 (28.06.20 6371/20 SK c NO. 2 Order Dtd. at
024 24 ACHARYA : : 2024-06-26 No-
24 OLD
12)
ABLAPL- COURT (Se
24 54588/2 |128.06.20 3799/20 B.B. c NO. 2 Order Dtd. BATL-2 at
024 24 MALLICK : : 2024-06-26 No-
24 OLD
10)
(Se
,5 [54589/2 [28.06.20 iﬁgisgo A K . COURT |Order Dtd. at
024 24 MOHANTY : NO. 2 |2024-06-25 No-
24
10)
(Se
J¢ 3459072 |28.06.20 iﬁi?fgo K.C. . COURT |Order Dtd. at
024 24 SWAIN : NO. 2 |2024-06-25 No-
24
10)
(Se
ABLAPL-
54591/2 128.06.20 COURT |Order Dtd. at
27 1024 24 4256/20 |a. SAHOO |C. NO. 2 12024-06-26 No-
24
10)
(Se
BLAPL-
54592/2 [28.06.20 P K COURT |Order Dtd. at
28 1024 24 2248/20 PRATAP C- NO. 2 2024-06-26 BAIL-1 |yo-
4)
(Se
ABLAPL-
54593/2 128.06.20 COURT |Order Dtd. at
29 1007 o 6369/20 |P.SAHOO |C. to. 2 120980626 BATL-1 °°
24
4)
(Se
30 |54594/2 (28.06.20 é?ggsgo M.K. . COURT |Order Dtd. at
024 24 o SWAIN : NO. 2 12024-06-26 No-
4)
(Se
4, [54595/2 [28.06.20 2;25320 G . COURT |Order Dtd. at
024 24 i JAYSINGH |~° NO. 2 2024-06-26 No-
4)
ABLAPI- (Se
3, [54596/2|28.06.20 [/ " |SRINIBASH | COURT |Order Dtd. at
024 24 4 MOHANTY : NO. 2 |2024-06-25 No-
4)
(Se
45 [54597/2 [28.06.20 22?5320 s s - COURT |Order Dtd. at
024 24 o BISWAL : NO. 2 12024-06-26 No-
4)
44 |54598/2[28.06.20 [ABLAPL- [A.K. . COURT |Order Dtd. (Se
024 24 2759/20 [MISHRA : NO. 2 |2024-06-25 at




24 No-
4)
ABLAPL- (Se
35 54600/2 128.06.20 6370/20 AVIRAM c COURT |Order Dtd. at
024 24 s PATRA : NO. 2 |2024-06-26 No-
4)
(Se
ABLAPL-
54601/2 28.06.20 COURT |Order Dtd. at
36 1024 24 6260/20|M. DAS c. NO. 2 |2024-06-25 BAIL=2 10—
24
11)
(Se
BLAPL-
54602/2 |128.06.20 COURT |Order Dtd. at
37 1024 24 6227/20 [K K NATH |C.0. |yo "0 15024-06-26 No-
24
11)
ABLAPL- (Se
38 54603/2 128.06.20 6296/20 P.K. c COURT |Order Dtd. at
024 24 BARIK : NO. 2 |2024-06-26 No-
24
11)
ABLAPL- NIKUNJA (Se
3o (5460472 (28.06.20 [/ 0 o e . COURT |Order Dtd. st 2t
024 24 : NO. 2 |2024-06-26 No-
24 ROUT
10)
ABLAPL- COURT (Se
40 54605/2 |28.06.20 6361/20 GANESH c NO. 2 Order Dtd. BATL-1 at
024 24 SAHOO : . 2024-06-26 No-
24 OLD
4)
ABLAPL- COURT (Se
41 [54606/2 [28.06.20 [0 PLK. . v, |order Dtd. at
024 24 BARIK : . 2024-06-26 No-
24 OLD 5
(Se
4, |54607/2 (28.06.20 ABLAPL- G.R. . ESURg Order Dtd. BATL_o 3T
024 24 98/2024 |PATRA : . 2024-06-26 No-
OLD
11)
ABLAPL- COURT (Se
43 54608/2 |28.06.20 6349/20 K P c NO. 2 Order Dtd. at
024 24 BEHERA : . 2024-06-26 No-
24 OLD
11)
(Se
BLAPL- COURT
aq [24009/2128.06.20 |c00,/50 [ksuTETSE |C. No. p |Order Dtd. BATL-1 |°F
024 24 2024-06-26 No-
24 OLD
6)
ABLAPL- COURT (Se
a5 [04610/2128.06.20 6250,/20 PAMBODOR |, No. o |Order Dtd. BATI-o 2T
024 24 ACHART : . 2024-06-25 No-
24 OLD
12)
ABLAPI- COURT (Se
54611/2 28.06.20 Order Dtd. at
46 |05, o 6259/20 |M.DAS C. NO. 2 | ot s BAIL-1 |°°_
24 OLD
2)
47 |54612/2 |28.06.20 BLAPL- |LAXMI |C.0. |COURT |Order Dtd. BAIL-1 |(Se




48

49

50

51

52

53

54

55

56

57

58

59

024 24 6231/20 |CHARAN NO. 2 |2024-06-26 at
24 BEHERA OLD No-
6)
ABLAPL- COURT (Se
54613/2 (28.06.20 6325/20 M. NO. 2 Order Dtd. at
024 24 MOHANTY : 2024-06-26 No-
24 OLD
0)
BLAPL- COURT (Se
54614/2 28.06.20 |0 0 |0 . N 5 |order Dtd. at
024 24 MOHAPATRA |~ : 2024-06-26 No-
24 OLD p
ABLAPL- COURT (Se
54615/2 (28.06.20 5122 /20 S.K. c NO. 2 Order Dtd. at
024 24 BHANJADEO |~ . 2024-06-25 No-
24 OLD
6)
ABLAPL- COURT (Se
54616/2 |28.06.20 Order Dtd. at
024 ” 6329/20 |P K DALAT |C. NO. 2 | oot e o BAIL-1 [°°_
24 OLD
6)
(Se
54617/2 128.06.20 22?5320 G SAHOO c ESURg Order Dtd. at
024 24 : . 9999-12-31 No-
24 OLD
6)
ABLAPL- COURT (Se
54618/2 |28.06.20 [ o0 ool b iaae | No. 5 |order Dtd. at
024 24 : : 2024-06-26 No-
24 OLD
6)
(Se
BLAPT,~ COURT
54620/2 128.06.20 Order Dtd. at
o ” 5451/20 M MOHANTY |C. NO. 2 | et e
24 OLD
6)
ABLAPL- COURT (Se
54621/2 28.06.20 [0 o o e No. , [|order Dtd. at
024 24 : : 2024-06-26 No-
24 OLD
6)
ABLAPL- COURT (Se
54622/2 128.06.20 6299/20 R R NAYAK |C NO. 2 Order Dtd. at
024 24 . . 2024-06-26 No-
24 OLD
6)
ABLAPL- [CHITTA (Se
54623/2 28.06.20 [, 500 [0 . COURT |Order Dtd. at
024 24 o SaHy NO. 2 |2024-06-26 No-
6)
(Se
54624/2 (28.06.20 [220707 A & . COURT |Order Dtd. aarr_q 2t
024 24 i MOHANTY : NO. 2 |2024-06-26 No-
2)
(Se
ABLAPIL-
54625/2 [28.06.20 COURT |Order Dtd. at
024 24 3233/20 R R NAYAK [C.O0- v 5 12024-06-26 No-

2)




60

61

62

63

64

65

66

67

68

69

70

71

72

(Se

54626/2 128.06.20 22225;6 Do oas COURT |Order Dtd. at
024 24 - NO. 2 |2024-06-26 No-
24
2)
(Se
54627/2 128.06.20 Ei?ﬁ?zo A K COURT |Order Dtd. at
024 24 o4 MOHANTY NO. 2 12024-06-26 No-
2)
(Se
54628/2 (28.06.20 22?5320 A K COURT |order Dtd. at
024 24 9 MOHANTY NO. 2 |2024-06-26 No-
2)
(Se
BLAPL-
54629/2 128.06.20 COURT |Order Dtd. at
024 24 6232/20 |8 BARIK NO. 2 12024-06-26 No-
24
2)
ABLAPL- COURT (Se
54630/2 (28.06.20 [S 1000 oo vo. 5 |order Dtd. at
024 24 . 9999-12-31 No-
24 OLD
2)
BLAPL- COURT (Se
54631/2 128.06.20 6229/20 A. NO. 2 Order Dtd. BATL-1 at
024 24 MOHANTY : 2024-06-26 No-
24 OLD
6)
ABLAPL- COURT (Se
54632/2 (28.06.20 [co | o vo. 5 |order Dtd. antr_s 2t
024 24 : 2024-06-26 No-
24 OLD
9)
BLAPL- COURT (Se
54633/2 128.06.20 6252/20 B.S. NO. 2 Order Dtd. at
024 24 SWAIN : 2024-06-26 No-
24 OLD
9)
ABLAPL- COURT (Se
54634/2 |28.06.20 [,c50 o0 b ams vo. 5 |order ptd. at
024 24 : 2024-06-26 No-
24 OLD
9)
ABLAPL- COURT (Se
54635/2 128.06.20 4557/20 |N SAHOO NO. 2 Order Dtd. at
024 24 : 2024-06-26 No-
24 OLD
9)
ABLAPL- COURT (Se
54636/2 |28.06.20 [, o0l o vo. o |order prd. at
024 24 . 2024-06-26 No-
24 OLD
9)
ABLAPL- COURT (Se
54637/2 |28.06.20 [, 0 ISK No. 5 |order ptd. arL-1 |2
024 24 ROUTRAY : 2024-06-26 No-
24 OLD
6)
ABLAPL- COURT (Se
54638/2128.06.20 [\, 1550 [Mr SAHOO No. p |Order Dtd. BATL-2 |at
024 24 2024-06-26
24 OLD No-




| 12)
ABLAPL- COURT (Se
75 [34639/2(28.06.20 [ o lou L oo N, 5 |order Dtd. at
024 24 . 2024-06-26 No-
24 OLD
12)
ABLAPL- COURT (Se
74 54640/2 128.06.20 4989/20 HN NO. 2 Order Dtd. at
024 24 MOHAPATRA . 2024-06-26 No-
24 OLD
12)
CRLMP- COURT WRIT (Se
75 54642/2 128.06.20 460/202 A. NO. 2 Order Dtd. BRANCH at
024 24 MOHANTY . 2024-06-26 No-
4 OLD -5
21)
BLAPL- |BIBHUTI COURT (Se
54643/2 |28.06.20 Order Dtd. at
76 |05, e 3267/20 RANJAN NO. 2 oottt o
24 MOHANTY OLD
21)
CRLMP- COURT WRIT (Se
54644/2 28.06.20 Order Dtd. at
77 105, ” 477/202 |P.K. DASH NO. 2 | ege BRANCH °°
4 OLD -5
21)
BLAPTL,— COURT (Se
78 54646/2 128.06.20 4470/20 |J SAHOO NO. 2 Order Dtd. at
024 24 . 2024-06-26 No-
24 OLD
21)
BLAPL- |SANJIB COURT (Se
54648/2 28.06.20 Order Dtd. at
79 105, > 3251/20 [KUMAR NO. 2 | et -
24 BHANJADEO OLD 1)
WP (C) - COURT WRIT (Se
80 54650/2 128.06.20 14811/2 A.K. NO. 2 Order Dtd. BRANCH at
024 24 PANDA . 2024-06-27 No-
024 OLD -4
17)
WP (C) - COURT WRIT (Se
g1 [54652/2 128.06.20 |1 o0 RANJIT N0 o |Order Dtd. eeancH |12
024 24 SAMAL . 2024-06-27 No-
024 OLD -7
48)
WP (C) - COURT WRIT (Se
82 54653/2 128.06.20 151402 RANJIT NO. 2 Order Dtd. BRANCH at
024 24 SAMAL . 2024-06-27 No-
024 OLD -7
48)
WP (C) - COURT WRIT (Se
g3 [54654/2 128.06.20 | o /0 RANJIT N, 5 |order Dtd. eanch At
024 24 SAMAT . 2024-06-27 No-
024 OLD -7
48)
WP (C) - COURT WRIT (Se
84 54656/2 |128.06.20 15142/2 RANJIT NO. 2 Order Dtd. BRANCH at
024 24 SAMAL . 2024-06-27 No-
024 OLD -7
48)
g5 |54657/2[28.06.20 [WP(C)- [RANJIT COURT |Order Dtd. WRIT (se
024 24 15168/2 |SAMAL NO. 2 2024-06-27 BRANCH |at




86

87

88

89

90

91

92

93

94

95

96

024 OLD -7 No-
48)
WRIT
(Se
BRANCH
WP (C) - COURT at
54658/2 128.06.20 2522472 |R K SAHOO NO. p |Order Dtd. (DIVIS |o°
024 24 o1 oip 2024-06-25 TON 03
BENCH- )
1)
WP (C)- |TUSHAR COURT wriT | (S©
8;260/2 ;2'06'20 15114/2 |[KANTA NO. 2 2522502525 BRANCH ;E_
024 NAYAK OLD -7
48)
WA- COURT (Se
54661/2 28.06.20 | )~ o [DR P No. 5 |order Dtd. WRIT  |at
024 24 CHULT . 2024-06-25 APPEAL |No-
23 OLD 7
WP (C) - COURT WRIT (Se
54662/2 28.06.20 |11 |A.K. N, |order Dtd. manch 2t
024 24 PANDA . 2024-06-27 No-
024 OLD -7
48)
_ (Se
54663/2 |28.06.20 ?‘291/20 o oas ESURg Order Dtd. at
024 24 : 2024-06-26 No-
24 OLD
48)
WP (C) - COURT WRIT (Se
54664/2 28.06.20 |7 11 [A.K. N, |order Dtd. eanch 2t
024 24 PANDA . 2024-06-27 No-
024 OLD -7
48)
WRIT
(Se
BRANCH
54665/2 [28.06.20 ?5252/2 G EgURg Order Dtd. (DIVIS ;2_
024 24 022 JAYSINGH oip 2024-06-26 TON 03
BENCH- )
1)
WP (C) - COURT WRIT (Se
54666/2 |28.06.20 15143/2 RANJIT NO. 2 Order Dtd. BRANCH at
024 24 SAMAL . 2024-06-27 No-
024 OLD -7
48)
WP (C) - COURT WRIT (Se
54667/2 28.06.20 |1 1,5 [RANJIT No. o |order Dtd. eancn 2t
024 24 SAMAL : 2024-06-27 No-
024 OLD -7
48)
CRLA- crIMIN |(5€
54668/2 128.06.20 7217201 |S P SAHOO COURT |Order Dtd. AL at
024 24 ‘ NO. 22 |2024-06-27 EPEAL T?—
WRIT
WP (C) - BRANCH ;ie
54669/2 128.06.20 COURT |Order Dtd. (DIVIS
024 24 (1);214/2 T K NAYAK NO. 22 |2024-06-26 TON T83
BENCH-

1)




97

98

99

(Se

54670/2 [28.06.20 ?E{g;;2 RANJIT COURT |Order Dtd. gii;CH at
024 24 SAMAT NO. 22 |2024-06-27 No-
024 -7
48)
CRLA- crimiy | 8¢
54671/2 (28.06.20 |, 0200 L caoo COURT |Order Dtd. o at
024 24 ; NO. 22 |2024-06-27 AEDEAL T?_
WRIT
(Se
BRANCH
WP (C) - COURT at
54672/2 |28.06.20 14010/2 |T K NAYAK NO. 3 |Order Dtd. (DIVIS |o~_
024 24 024 oip 2024-07-02 TON oe
BENCH- )
1)
WP (C) - COURT WRIT (Se
54673/2 (28.06.20 |Ic 0 [RANJIT N 3 [|order Dtd. eancH |2
024 24 SAMAT . 2024-06-27 No-
024 OLD -7
48)
WRIT
(Se
BRANCH
WP (C) - COURT at
54674/2 28.06.20 |1, 000" | b yan No. 3 |order Dtd. (DIVIS |2°_
024 24 024 oip 2024-07-02 TON oe
BENCH- )
1)
WP (C) - COURT wrIT | '5©
54675/2 128.06.20 15132/2 RANJIT NO. 3 Order Dtd. BRANCH at
024 24 SAMAL . 2024-06-27 No-
024 OLD -7
48)
WP (C) - COURT WRIT (Se
54677/2 [28.06.20 |10 5 B K N, 3 [|order Dtd. eancH |12
024 24 MOHANTA . 2024-06-27 No-
017 OLD -4
27)
WP (C) - COURT wriT | (5€
54678/2 128.06.20 15304/2 R C NO. 3 Order Dtd. BRANCH at
024 24 MUDULT . 2024-06-27 No-
024 OLD -1
3)
WP (C) - COURT WRIT (Se
54679/2 28.06.20 |; 150 [RANJIT N, 3 [|order Dtd. eeancH |2
024 24 SAMAT . 2024-06-27 No-
024 OLD -7
48)
CONTC- COURT (Se
54680/2 (28.06.20 4211/20 |N K ROUT NO. 3 Order Dtd. at
024 24 . 2024-06-26 No-
24 OLD
48)
WP (C) - COURT WRIT (Se
54681/2 28.06.20 |1, 50" [SATYAJIT N 3 |order Dtd. eeancH |2
024 24 SAMAL . 2024-06-27 No-
023 OLD -4
19)
WP (C) - COURT WRIT (Se
54683/2 128.06.20 151292 RANJIT NO. 3 Order Dtd. BRANCH at
024 24 o4 SAMAT oip 2024-06-27 i No-




_ (Se
10 |54684/2 |28.06.20 qugl(gzl/2 RANJIT - ;gURg Order Dtd. giquECH at
9 |024 24 SAMAT : . 2024-06-27 No-
024 OLD -7
48)
CONTC- COURT (Se
11 54685/2 28.06.20 |70/ 070 o oo N 3 |order ptd. at
0 |o24 24 : . 2024-06-25 No-
24 OLD
48)
(Se
WP (C)- |TUSHAR COURT WRIT
11 8;286/2 ;2'06'20 15117/2 |[KANTA C. NO. 3 gggjfogfg§ BRANCH ;E_
024 NAYAK OLD -7
48)
WRIT
(Se
BRANCH
WP (C) - COURT at
11 54688/2 28.06.20 3,000 [ oy |o) No. 3 |order Dtd. (DIVIS |2°_
2 024 24 03 onp 2024-06-25 TON e
BENCH- |
3)
WP (C)- |TUSHAR COURT wriT | (5©
;1 83289/2 ;i‘06‘20 15112/2 |KANTA C. NO. 3 gggjf0252§ BRANCH ;2_
024 NAYAK OLD -7
48)
WP (C) - COURT WRIT (Se
11 54690/2 28.06.20 |15 [SATYAJIT |, N 3 |order Dtd. manch 2t
4 024 24 SAMAT : . 2024-06-27 No-
023 OLD -4
19)
WP (C) - COURT wriT | (5€
11 54691/2 128.06.20 15123/2 A.K. c NO. 3 Order Dtd. BRANCH at
5 024 24 PANDA : . 2024-06-27 No-
024 OLD -7
48)
WP (C) - COURT WRIT (Se
11 54692/2 28.06.20 |3 15" [RANJIT . N 3 |order Dtd. eancn 2t
6 |024 24 SAMAL : : 2024-06-27 No-
024 OLD -7
48)
(Se
WP (C) - WRIT
11 (54693/2 |28.06.20 COURT |Order Dtd. at
7 024 24 6844/20 B K P ¢ NO. 1 |2024-07-09 BRANCH |\ _
15 -2
7)
WP (C) - WRIT (Se
11 54695/2 28.06.20 |3 10" [RANJIT . COURT |Order Dtd. eancn 2t
8 024 24 SAMAT : NO. 1 [2024-06-27 No-
024 -7
48)
(Se
WP (C) - WRIT
11 |54696/2 (28.06.20 COURT |Order Dtd. at
9 |024 24 4133/20 M NAIK c. NO. 1 |2024-06-24 BRANCH | _
23 -2
8)
WP (C) - WRIT (Se
12 54697/2 28.06.20 |1 )¢ [RANJIT . COURT |Order Dtd. arancH |26
0 |024 24 SAMAT : NO. 1 [2024-06-27 No-
024 -7
48)
12 |54698/2 [28.06.20 WP(C)- M K RATH |[C.O. |COURT |Order Dtd. WRIT | (Se




024 24 4133/20 NO. 1 [2024-06-24 BRANCH |at
23 -2 No-
8)
WP (C) - wrrt (5@
54699/2 |128.06.20 15199/ RANJIT COURT |Order Dtd. BRANCH at
024 24 SAMAL NO. 1 |2024-06-27 No-
024 -7
48)
WP (C) - WRIT (Se
54700/2 28.06.20 |; 122 [RANJIT COURT |Order Dtd. eancn 2t
024 24 SAMAL NO. 1 |2024-06-27 No-
024 -7
48)
(Se
54701/2 |28.06.20 qugz(gé/z A K COURT |Order Dtd. gggw at
024 24 BEHERA NO. 6 |2024-07-29 No-
024 -8
40)
WP (C) - WRIT (Se
54702/2 |28.06.20 | ;10" [RANJIT COURT |Order Dtd. arancH |26
024 24 SAMAL NO. 6 |2024-06-27 No-
024 -7
48)
(Se
WP (C) - WRIT
54703/2 |28.06.20 COURT |Order Dtd. at
024 24 15108/2 \a K PANDA NO. 6 |2024-06-27 BRANCH |-
024 -7
48)
_ (Se
54705/2 |28.06.20 qugl(g)l/Z RANJTT COURT |Order Dtd. gﬁﬁm at
024 24 SAMAL NO. 6 |2024-06-27 No-
024 -7
48)
WP (C) - WRIT (Se
54706/2 28.06.20 |1, 00" |SATYAJIT COURT |Order Dtd. raNcH 2
024 24 SAMAL NO. 6 |2024-06-27 No-
023 4
19)
WP (C) - WRIT (Se
54707/2 28.06.20 |j. 2 [RANJIT COURT |Order Dtd. eancn 2t
024 24 SAMAL NO. 6 |2024-06-27 No-
024 -7
48)
(Se
WP (C) - WRIT
54708/2 128.06.20 COURT |Order Dtd. at
024 24 15110/2 |a K PANDA NO. 6 |2024-06-27 BRANCH |-
024 -7
48)
(Se
54709/2 |28.06.20 ?51(2)6/2 RANJIT COURT |Order Dtd. QE}EECH at
024 24 SAMAL NO. 6 |2024-06-27 No-
024 -7
48)
(Se
54711/2 |128.06.20 ?gigé/z RANJIT COURT |Order Dtd. giiECH at
024 24 SAMAL NO. 6 |2024-06-27 No-
024 -7
48)
(Se
WP (C) - WRIT
54712/2 [28.06.20 COURT |Order Dtd. at
024 24 (1)2236/2 5. BREAERA NO. 6 [2024-06-27 PRANCH Ino-

27)




(Se

54714/2 [28.06.20 |"L(C)~ [TUSHAR COURT |Order Dtd. WRIT 1ot
024 24 13749/2 |KANTA NO. 6 |2024-06-27 BRANCH o
024 NAYAK : -7
a4)
(Se
WP (C) - WRIT
54715/2 |28.06.20 COURT |Order Dtd. at
024 24 9260/20 b K NAIK NO. 6 |2024-06-27 BRANCH |-
24 -4
38)
(Se
WP (C) — WRIT
54716/2 |128.06.20 COURT |Order Dtd. at
024 24 14806/2 |A K PANDA NO. 6 2024-06-27 BRANCH No-
024 -4
17)
(Se
54717/2 28.06.20 [ TRPCRL- |GD COURT |Order Dtd. aarr_q [at
024 24 1/2024 |MALLICK NO. 6 |2024-06-26 No-
3)
(Se
54718/2 |28.06.20 TRPCRL- COURT |Order Dtd. at
024 24 19/2024 |°-PASH NO. 6 |2024-06-25 BAIL-1 0.
3)
(Se
54719/2 |28.06.20 |TRP(C)- |G.JAYASIN COURT |Order Dtd. I
024 24 80/2024 |GH NO. 6 |2024-06-26 - Ce o
6)
(Se
54720/2 |28.06.20 |TRP(C)- COURT |Order Dtd. at
024 24 80/2024 PE PATI NO. 6 |2024-06-26 M- J-Co o
6)
TRP (C) - |SURESH (Se
54721/2 |28.06.20 COURT |Order Dtd. at
024 24 157/202 |CHANDRA NO. 24 |2024-06-26 M.J.ColNom
2 SUNDARRAY ) 6)
CRLMP- wrIT | '5©
54722/2 |28.06.20 COURT |Order Dtd. at
024 24 724/202 IN. SINGH NO. 17 |2024-07-09 BRANCH 1y_
4 -2
37)
(Se
TRP (C) -
54723/2 128.06.20 COURT |Order Dtd. at
024 24 244/202 B.K.PANDA NO. 17 |2024-06-26 M- J-C o
6)
(Se
TRP (C) —
54724/2 |28.06.20 COURT |Order Dtd. at
024 24 244/202 B.SINGH NO. 17 |2024-06-26 M-J-Co o
6)
(Se
WP (C) - WRIT
54725/2 |28.06.20 COURT |Order Dtd. at
024 24 15052/2 1S M SINGH NO. 17 |2024-06-27 BRANCH |y _
024 -6
26)
54726/2 [28.06.20 [WE(C)- |SITANSU COURT |Order Dtd. WRIT [(Se
024 04 15064/2 MOHAN NO. 17 12024-06-27 BRANCH |at
024 STNGH . -6 No-




| | 26)
WP (C) - wrIT | '5©
14 54727/2 |28.06.20 | ;o o0 [N.R. COURT |Order Dtd. eanch 2t
7 024 24 BEHERA NO. 17 |2024-06-27 No-
024 -8
39)
WP (C) - WRIT (Se
14 |54728/2 (28.06.20 12757 /2 S K COURT |Order Dtd. BRANCH at
8 024 24 MOHANTY NO. 17 |2024-06-27 No-
024 -4
38)
_ (Se
14 [54729/2 |28.06.20 25262 J COURT |Order Dtd. oo fat
9 |024 24 ) MAHAPATRA NO. 17 |2024-06-26 et INo-
6)
(Se
WP (C) - WRIT
15 (54730/2 128.06.20 COURT |Order Dtd. at
0 |024 24 4647/20 |P. BEHERA NO. 17 |2024-06-27 BRANCH |y _
24 -8
43)
(Se
WP (C) - WRIT
15 [54731/2 [28.06.20 COURT |Order Dtd. at
1 (024 24 15059/2 S M SINGH NO. 17 |2024-06-27 BRANCE |\o-
024 -6
26)
(Se
15 |54732/2 [28.06.20 |TRP(C) - COURT |Order Dtd. at
2 024 24 74/2024 VK ROUT NO. 17 |2024-06-26 M. J-Co o
6)
WP (C)- |KAPILA WRIT (Se
15 |54733/2 [28.06.20 COURT |Order Dtd. at
3 024 24 15088/2 |CHARAN NO. 17 |2024-06-27 BRANCH o
024 NAYAK : -6
26)
(Se
WP (C) - WRIT
15 |(54734/2 128.06.20 COURT |Order Dtd. at
4 024 24 15055/2|s M SINGH NO. 17 |2024-06-27 BRANCH |-
024 -6
26)
CMP- TUSAR WRIT (Se
15 54735/2 |28.06.20 |coc oo Lepn COURT |Order Dtd. eancn 2t
5 024 24 i oHRA NO. 17 |2024-06-27 s No-
14)
cMP- WRIT (Se
15 |54736/2 (28.06.20 406/202 DILLIP COURT |Order Dtd. BRANCH at
6 024 24 . SAMAL NO. 17 |2024-06-27 > No-
6)
(Se
WP (C) - WRIT
15 [54737/2 [28.06.20 COURT |Order Dtd. at
7 024 24 15097/2 I K PANI NO. 17 [2024-06-27 BRANCH yo-
024 -6
26)
(Se
WP (C) - WRIT
15 |54738/2 (28.06.20 COURT |Order Dtd. at
8 |024 24 7644/20 |S MOHARNA NO. 17 |2024-06-26 BRANCH |y _
24 -2
8)
15 [54739/2 [28.06.20 [wp(c)- [H s COURT |order Dtd. WRIT (Se
9 |024 24 7644/20 PATKARAY NO. 17 |2024-06-26 BRANCH |at




24 -2 No-
8)
CRLMC- COURT crIMIN |‘5€
16 |54740/2 128.06.20 Order Dtd. at
Al F -~ 2263/20 |P.CH. DAS [C. NO. 2 | e AL e
24 OLD MISC |,
CRLMC- COURT crivIN | (°€
16 |54741/2 |28.06.20 |50t |A.K. . N0 o [Order Dtd. L at
1 |024 24 i BEHERA orp 2024-06-25 rac 5?—
CRLMC- COURT crImMIN |(5€
16 |54742/2 128.06.20 2306/20 K.C. c NO. 2 Order Dtd. AL at
2 1024 24 o PANDA onm 9999-12-31 Tsc 2?—
WP (C) - COURT WRIT (Se
16 54743/2 128.06.20 38753/2 S. c NO. 2 Order Dtd. BRANCH at
3 024 24 MOHANTY : : 2024-02-20 No-
023 OLD -4
38)
ABLAPL- COURT (Se
16 (54744/2 [28.06.20 Order Dtd. at
4 524 ” 12517/2 |S.K. DASH C. NO. 2 |outtt ek BAIL-2 |~
022 OLD
)
COURT crvin |(S€
16 54747/2 128.06.20 |CRP- T BAG c NO. 2 Order Dtd. REVIST at
5 024 24 13/2024 : . 9999-12-31 No-
OLD oN b
(Se
16 |54748/2 [28.06.20 |CRP- P K . COURT |Order Dtd. at
6 |024 24 21/2024 MOHANTY : NO. 14 |2024-07-19 No-
1)
(Se
CIVIL
16 |54749/2 [28.06.20 |CRP- COURT |Order Dtd. at
7 024 24 a1/2010 (¢ FATRA (€0 o 14 2024-06-26 SIS o=
1)
WRIT
WP (C) - BRANCH ;ie
16 54750/2 28.06.20 | o003 [P U . COURT |Order Dtd. (DIVIS |2°_
8 024 24 01 MALLICK : NO. 14 |2024-06-25 TON o1
BENCH- )
1)
WRIT
WP (C) - BRANCH ;ie
16 54751/2 (28.06.20 COURT |Order Dtd. (DIVIS
9 024 24 éi323/2 D NAYAR  1C.0- |y5 . 14 |2024-06-25 TON TSS
BENCH- )
1)
WP (C) - |SITANSU WRIT (Se
17 [54752/2 (28.06.20 |1 0o’ o . COURT |Order Dtd. eanch At
0 |024 24 04 - NO. 14 [2024-06-27 9 No-
17)
17 |54753/2 [28.06.20 WP(C)- |P K JENA |[C.O. |COURT |Order Dtd. WRIT | (Se




- ‘

024 24 15179/2 NO. 14 |2024-06-27 BRANCH |at
024 (DIVIS |No-
10N 117
BENCH- |)
3)
WRIT
WP (C) - BRANCH ;ie
54754/2 |28.06.20 |/, )7 IR.K. COURT |Order Dtd. (p1vIs [T°
024 24 024 BEHERA NO. 14 |2024-06-27 TON 134
BENCH- )
2)
WRIT
WP (C) - BRANCH ;ie
54755/2 |28.06.20 COURT |Order Dtd. (pIvIs [2F
024 24 33298/2 BK SINGH NO. 14 |2024-06-27 TON Ti4
BENCH- )
2)
WRIT
WP (C) - BRANCH éie
54756/2 (28.06.20 |1, 0007 B K. COURT |Order Dtd. (b1VTS |27
024 24 o4 SINGH NO. 14 |2024-06-27 TON "y
BENCH- )
2)
WRIT
(Se
BRANCH
WP (C) - COURT at
54757/2 128.06.20 14909/2 |T K NAYAK NO. 3 Order Dtd. (DIVIS No—
024 24 Soa oo 9999-12-31 10N e
BENCH- )
2)
WRIT
(Se
BRANCH
54758/2 [28.06.20 |VF(C)- |SUDHIR COURT | Ger Dtd. (pIvIs 2t
o o 14872/2 |KUMAR no. 3 |oefer otos on No-
024 MALLICK OLD BENCH- §l4
2)
WRIT
(Se
BRANCH
54759/2 [28.06.20 ["E(C)~ COURT | Ger Dtd. (pIvIs 2t
14919/2 [P K SWAIN NO. 3 No-
024 24 Soa oo 2024-06-27 0N e
BENCH- )
2)
WRIT
(Se
BRANCH
54760/2 |28.06.20 quiégg);z P.K. EgURg Order Dtd. (DIVIS ;t_
024 24 04 BEHERA onm 2024-06-27 TON 1?4
BENCH- )
2)
WRIT
(Se
BRANCH
54761/2 [28.06.20 [T (C) COURT | Ger Dtd. (pIvIs 2t
14929/2 [P K SWAIN NO. 3 No-
024 24 0o oin 2024-06-27 10N o
BENCH-

2)




WRIT

(Se
BRANCH
54762/2 |28.06.20 ?4?9(?7;2 N R . ;gURg Order Dtd. (DIVIS ;t_
024 24 04 BEHERA : oip 2024-06-27 TON 135
BENCH- )
2)
WRIT
(Se
BRANCH
54763/2 28.06.20 |"L{C)= COURT |5 Ger Dtd. (pIvis 2t
14951/2 |D K JENA C. NO. 3 No-
024 24 052 oip 2024-06-27 TON s
BENCH- )
2)
WRIT
WP (C) - BRANCH ;ie
54764/2 |28.06.20 | ;5570 [A.T. . COURT |Order Dtd. (DTVIS >~
024 24 050 NAYAK : NO. 22 [9999-12-31 TON 156
BENCH- )
2)
(Se
54765/2 |28.06.20 CLAPL™ |SARAT COURT |Order Dtd. at
024 24 6371/20 |KUMAR €-0- 0. 22 |2024-06-26 No~
24 ACHARYA . 116
)
WRIT
WP (C) - BRANCH ;ie
54766/2 [28.06.20 COURT |Order Dtd. (pIvIs |2
024 24 32246/2 T K NAYAK |C. NO. 22 2024-06-27 TON Ti7
BENCH- )
3)
WRIT
P (C) - BRANCH (ie
54767/2 128.06.20 18142/2 NIRANJAN C COURT Order Dtd. (DIVIS ; B
024 24 05 MAHARANA |~ ° NO. 22 2024-06-27 TON 1(138
BENCH- )
3)
WRIT
WP (C) - BRANCH ;ie
54768/2 (28.06.20 |55, > [G. . COURT |Order Dtd. (DIVIS |3°
024 24 24 JAYSHING . NO. 22 |2024-06-27 TON 105
BENCH- )
1)
WRIT
P (C) - BRANCH (ie
54769/2 |28.06.20 |70, 2 1S K. . COURT |Order Dtd. (DIVIS [2°
024 24 2 PARTDA : NO. 22 [2024-06-27 TON 185
BENCH- )
1)
WRIT
WP (C) - BRANCH ;ie
54770/2 |128.06.20 COURT |Order Dtd. (DIVIS
024 24 32246/2 R ROUT C-0- No. 22 |2024-06-27 10N Tf7
BENCH-

3)




WRIT

WP (C) - BRANCH ;ie
54771/2 128.06.20 COURT |Order Dtd. (DIVIS
024 24 33298/2 P.K. JENA NO. 22 |2024-06-27 ION Ti3
BENCH- )
2)
WRIT
P (C) - BRANCH (ie
54772/2 (28.06.20 |7, 003 |T.K. COURT |Order Dtd. (DIVIS [o°
024 24 024 NAYAK NO. 22 |2024-06-27 TON 134
BENCH- )
2)
WRIT
WP (C) - BRANCH ;ie
54773/2 |28.06.20 COURT |Order Dtd. (DIVIS
024 24 52240/2 T SAHOO NO. 22 2024-06-27 TON Tie
BENCH- )
2)
WRIT
(Se
BRANCH
54774/2 |28.06.20 ?zéié;z T.K. FOURT lorder pra. (b1vis [2°
024 24 024 NAYAK oLh 9999-12-31 TON 1?4
BENCH- )
2)
(Se
54775/2 [28.06.20 22000 Pk FOURY Jorder prd. o
024 24 o MOHANTY oin 2024-06-27 Y
)
WRIT
(Se
BRANCH
54776/2 28.06.20 171007 0.k FOURY lorder pra. (o1vIs 2°
024 24 024 NAYAK oip 9999-12-31 TON 134
BENCH- )
2)
WRIT
(Se
BRANCH
54777/2 [28.06.20 ?5;32}2 s K FOURY lorder pra. (o1vis 2°
024 24 04 BEHERA o 2024-06-27 TON 135
BENCH- )
2)
(Se
54778/2 [28.06.20 o007l PR COURY lorder pra. 2
024 24 o MOHANTY oim 2024-06-27 o
)
(Se
54779/2 |28.06.20 22@53;0 SRINIBASH EgURg Order Dtd. ;E_
024 24 o MOHANTY oim 2024-06-27 o
)
54780/2 |28.06.20 WP (C) - b BEHERA COURT |Order Dtd. WRIT (Se
024 24 14831/2 " ° NO. 3 2024-06-27 BRANCH |at




120 [54790/2 [28.

024 OLD (DIVIS |No-
TON 114
BENCH- |)
2)
(Se
19 [54781/2 [28.06.20 [ABLAPL- COURT |5 Ger Dtd. at
5 o » 6420/20 AK RANA  [C.0. No. 3 [oT9SF PtT: No-
24 OLD 114
)
(Se
20 [54782/2 |28.06.20 [PLAPD- |SAKTI COURT | der Dtd. at
o loza 04 6262/20 PRASAD C. NO. 3 oA 06-27 No-
24 DAS OLD 114
)
WRIT
(Se
BRANCH
20 |54783/2 [28.06.20 ?iégé;z s K . FoURY Jorder prd. (b1vIS 27
1 024 24 o BEHERA R e 2024-06-27 TON e
BENCH- )
1)
(Se
20 [54784/2 |28.06.20 [RELAPLT COURT | der Dtd. at
> lo2a e 5870/20 |[SK PAL  [C.0. NO. 3 | 5°T CFC- No-
24 OLD 105
)
WRIT
(Se
BRANCH
20 54785/2 [28.06.20 ["E(C)- COURT | Ger Dtd. (pIvIs 2t
15058/2 |T SAHOO |C.O0. [NO. 3 No-
3 1024 24 o o 2024-06-27 TON o
BENCH- )
2)
WRIT
(Se
BRANCH
20 [54786/2 28.06.20 ggég;;z 5.K. . FOURY lorder pra. (o1v1S [2°
a (024 24 2 BEHERA A A 9999-12-31 TON e
BENCH- )
3)
(Se
20 [54787/2 [28.06.20 [0 00 IPK - FOURY Jorder prd. o
5 1024 24 9 MOHANTY e 2024-06-27 e
)
(Se
20 |54788/2 |28.06.20 [PLAPL” COURT | Ger Dtd. at
¢ lo2a 04 6189/20 |G SAHOO  [C. NO. 3 | o4 06-25 No-
24 OLD 120
)
ABLAPIL- COURT (Se
20 (54789/2 [28.06.20 (oo 0 [PRADIPTA | T XL lorder ptd. parroq 2t
7 024 24 BEURA : : 2024-06-26 No-
24 OLD
3)
06.20 ABLAPL- |[PRADIPTA |C. (COURT |Order Dtd. BAIL-2 |(Se




024 24 6338/20 |BEURA NO. 3 |2024-06-26 at
24 OLD No-
12)
BLAPL- COURT (Se
54791/2 (28.06.20 Order Dtd. at
004 ” 6199/20 |I ACHART NO. 3 n s BAIL-2 |~
24 OLD
9)
BLAPL- COURT (Se
54792/2 28.06.20 |15 0 |0 N 3 |order Dtd. at
024 24 MOHAPATRA : 2024-06-25 No-
24 OLD o
BLAPL- COURT (Se
54793/2 |28.06.20 6183720 P K No. 3 |Order Dtd. saT—1 2T
024 24 MOHANTY . 2024-06-25 No-
24 OLD 5
BLAPL- |SANTOSH COURT (Se
54794/2 128.06.20 Order Dtd. at
o ” 5272/20 |CHANDRA NO. 3 | ems o
24 ATABUDHI OLD )
ABLAPL- |SUDHANSU COURT (Se
8;195/2 53‘06‘20 6415/20 |PRASAD NO. 3 gggjfozE§§ BATL-2 EE_
24 MOHAPATRA OLD 7
RPFAM- COURT (Se
54796/2 28.06.20 |, |A K N, 3 [|order ptd. FIRST |at
024 24 MISHRA . 2024-06-27 APPEAL No-
3 OLD
5)
ABLAPL- COURT (Se
54797/2 128.06.20 6417/20 |B K PANDA NO. 2 Order Dtd. at
024 24 . 2024-06-27 No-
24 OLD
5)
ABLAPL- COURT (Se
54798/2 (28.06.20 [, 00 0 | Lo No. , [|order Dtd. at
024 24 . 2024-06-27 No-
24 OLD
5)
ABLAPL- COURT (Se
54799/2 128.06.20 Order Dtd. at
04 o 6419/20 |B K PANDA NO. 2 | e BAIL-2 |2°_
24 OLD
9)
ABLAPL- COURT (Se
54800/2 28.06.20 [ 5" " [PRADIPTA No. o |order Dtd. N
024 24 BEURA . 2024-06-26 No-
24 OLD
4)
(Se
BLAPL- COURT
54801/2 (28.06.20 Order Dtd. at
024 o 6186/20 |J BEHERA NO. 2 ettt ek BAIL-2 |~
24 OLD
9)
ABLAPL- COURT (Se
54802/2 28.06.20 |5, " [PRADIPTA N, o |order Dtd. at
024 24 o BEURA onm 2024-06-26 No-

9)




(Se

54804/2 |28.06.20 2222526 PRADIPTA ;gURg Order Dtd. marroq 2t
024 24 BEURA : 2024-06-26 No-
24 OLD
3)
ABLAPL- COURT (Se
54805/2 |28.06.20 [ 5/ [PRATIMA o, 5 |order ptd. at
024 24 NAYAK : 2024-06-26 No-
24 OLD
3)
ABLAPL- COURT (Se
54806/2 |128.06.20 6348/20 PRADIPTA NO. 2 Order Dtd. at
024 24 BEURA : 2024-06-26 No-
24 OLD
3)
CRLMC- COURT crivIN | (°€
54807/2 |28.06.20 Order Dtd. at
o ” 1510/20 |H JENA NO. 2 ittt s AL e
24 OLD MISC ]
BLAPL- COURT (Se
54808/2 (28.06.20 oy 5ol panre vo. 5 |order ptd. at
024 24 : : 2024-06-26 No-
24 OLD
2)
ABLAPL- ASHOK COURT (Se
54809/2 |28.06.20 Order Dtd. at
0oa ” 6285/20 |KUMAR NO. 2 oottt s e
24 SAHOO OLD 2
WRIT
WP (C) - BRANCH ;ie
54810/2 |28.06.20 COURT |Order Dtd. (DIVIS
024 24 33224/2 b K SAHOO NO. 1 [2024-06-27 TON TiS
BENCH- |,
2)
WRIT
WP (C) - BRANCH ;ie
54811/2 |28.06.20 COURT |Order Dtd. (DIVIS
024 24 33226/2 b K SAHOO NO. 1 [2024-06-27 TON TiS
BENCH- |,
2)
WRIT
WP (C) - BRANCH ;ie
54812/2 |28.06.20 |, g ° > [M/S.5.C.D COURT |Order Dtd. (DIVIS |°°
024 24 - ASH NO. 1 |2024-06-27 TON oe
BENCH- )
1)
WRIT
(Se
BRANCH
54813/2 [28.06.20 ["F(C)~ |JIBAN COURT |Order Dtd. (pTvis 2t
41095/2 |JYOTI No-
024 24 03 SAHOO NO. 1 |2024-06-27 TON e
BENCH- )
3)
ABLAPL- (Se
54814/2 |28.06.20 [, [BALARAM COURT |Order Dtd. at
024 24 o SINGH NO. 1 |2024-06-27 No-

117




_ (Se
23 |54815/2 |28.06.20 ?Eégi/z B.K. COURT |Order Dtd. gii;CH at
2 (024 24 SWAIN NO. 1 [9999-12-31 No-
024 -6
26)
WP (C) - wrrr | (S€
23 |54816/2 |128.06.20 COURT |Order Dtd. at
3 024 24 15083/2 B K SWAIN NO. 1 [9999-12-31 BRANCH o
024 -6
26)
CRLA- crImIn |(5©
23 |54817/2 |128.06.20 372/202 |p. BEHERA COURT |Order Dtd. AL at
4 024 24 ; NO. 7 |2024-10-24 AppEar [NO-
10)
(Se
WP (C) - WRIT
23 [54818/2 |28.06.20 COURT |Order Dtd. at
5 024 24 15089/2 B X SWAIN NO. 1 [9999-12-31 BRANCH o
024 -6
26)
CRLA- |KEDAR crIMIN |(5€
23 [54819/2 |28.06.20 COURT |Order Dtd. at
6 |024 24 137/202 |CHANDRA NO. 7 [2024-09-26 AL No-
3 SARANGT : APPEAL |-
WRIT
WP (C) - BRANCH ;ie
23 [54820/2 |28.06.20 COURT |Order Dtd. (p1vis 2%
7 lo24 24 32201/2 P. BEHERA NO. 7 |2024-06-27 TON Tig
BENCE- |
3)
(Se
WP (C) - WRIT
23 [54821/2 |28.06.20 COURT |Order Dtd. at
8 1024 24 15077/2 1B K SWAIN NO. 1 |9999-12-31 BRANCH |\ _
024 -6
26)
WRIT
WP (C) - BRANCH ;ie
23 [54822/2 |28.06.20 COURT |Order Dtd. (DIVIS
9 |024 24 33249/2 K. MANDAL NO. 1 [2024-06-27 TON TSB
BENCE- |
1)
ABLAPL- (Se
24 (54823/2 28.06.20 [, 7" |BISWARANJ COURT |Order Dtd. -t
0 024 24 o AN DALAT NO. 1 |2024-06-27 No-
2)
ABLAPL- (Se
24 [54824/2 [28.06.20 [, = |JADUNATH COURT |Order Dtd. aarrq 2t
1 024 24 o4 PRADHAN NO. 1 |2024-06-26 No-
4)
ABLAPL- (Se
24 [54825/2 (28.06.20 [, |SARAT COURT |Order Dtd. et
2 024 24 ) DASH NO. 1 |2024-06-25 No-
4)
24 [54826/2 [28.06.20 |BLAPL- |JADUNATH COURT |Order Dtd. (Se
3 1024 24 1549/20 |PRADHAN NO. 1 |2024-06-26 at




24 No-
4)
ABLAPL- (5e
24 |54827/2 128.06.20 6279/20 P. K. c COURT |Order Dtd. at
4 |024 24 o MISHRA : NO. 1 |2024-06-25 No-
4)
ABLAPL- NTHAR (Se
24 (54828/2 [28.06.20 [ oor ol o . COURT |Order Dtd. at
5 |024 24 o Ao NO. 1 |2024-06-25 T?_
_ (Se
24 [54829/2 [28.06.20 2750 S, K. . COURT |Order Dtd. aarr_o 2T
6 |024 24 o MOHANTY : NO. 1 |2024-06-25 No-
9)
ABLAPL- (Se
24 54830/2 |28.06.20 [ 0" |JADUNATH | COURT |Order Dtd. at
7 lo24 24 o PRADHAN : NO. 1 |2024-06-25 No-
9)
ABLAPL- (Se
24 54831/2 [28.06.20 [,, = M. R. . COURT |Order Dtd. sarLg 3T
8 |024 24 o4 BARTK : NO. 1 |2024-06-26 No-
4)
ABLAPL- (Se
24 54832/2 |28.06.20 [ |JADUNATH | COURT |Order Dtd. at
9 024 24 o PRADHAN : NO. 1 |2024-06-25 No-
4)
ABLAPL- |PABITRA (Se
25 |54833/2 128.06.20 COURT |Order Dtd. at
0 024 24 6280/20 |KUMAR C- NO. 1 |2024-06-25 No-
24 MOHANTY : 5
ABLAPL- PABITRA COURT (Se
25 |54834/2 128.06.20 Order Dtd. at
= 5oa ” 6278/20 |KUMAR C. NO. 2 oottt ek .
24 MOHANTY OLD 5
BLAPL- COURT (Se
25 |54835/2 128.06.20 6193/20 JADUNATH c NO. 2 Order Dtd. BATL-2 at
2 024 24 PRADHAN . . 2024-06-25 No-
24 OLD
12)
BLAPT,- COURT (Se
25 |54836/2 [28.06.20 [ 'o°"" M. K. . N, 5 |order Dtd. at
3 |024 24 PANT : : 2024-06-25 No-
24 OLD
12)
CONTC- COURT (Se
25 154840/2 |28.06.20 1857/20 |S S DAS c NO. 2 Order Dtd. at
4 |024 24 : : 2024-06-24 No-
24 OLD
12)
WP (C) - COURT wriT | (5€
25 |54842/2 [28.06.20 g, 00 M K . No. o |order Dtd. eancn 2t
5 |024 24 PRADHAN : : 2024-06-27 No-
24 OLD -6
25)
25 54843/2 |28.06.20 [WP(C)- |P K JENA |C.O. |[COURT |Order Dtd. WRIT | (Se




024 24 12903/2 NO. 2 |2024-06-27 BRANCH |at
024 OLD -7 No-
10)
WP (C) - COURT WRIT (Se
54845/2 128.06.20 13857/2 |G R PATRA NO. 2 Order Dtd. BRANCH at
024 24 2024-06-27 No-
024 OLD -8
29)
(Se
WP (C) - WRIT
54846/2 [28.06.20 COURT |Order Dtd. at
024 24 9824/20 |P K SWAIN NO. 23 [2024-11-12 BRANCH yo-
24 -3
28)
_ (Se
54847/2 |28.06.20 ?5;22/2 s COURT |Order Dtd. gii;CH at
024 24 SATAPATHY NO. 14 |2024-11-05 No-
024 -4
27)
(Se
WP (C) - WRIT
54848/2 |28.06.20 COURT |Order Dtd. at
024 24 36261/2 |L JENA NO. 23 [2024-10-23 BRANCE |\o-
023 -8
41)
(Se
WP (C) - WRIT
54850/2 128.06.20 COURT |Order Dtd. at
024 24 12575/2 |P K BARIK NO. 23 [2024-06-26 BRANCH o
024 -2
9)
WP (C)- |MIHIR WRIT (Se
54852/2 (28.06.20 |30 0 [y COURT |Order Dtd. eanch 2t
024 24 022 AT NO. 23 |2024-06-27 = No-
28)
(Se
WP (C) - WRIT
54853/2 |28.06.20 COURT |Order Dtd. at
024 24 14260/2 M K RATH NO. 23 |2024-06-27 BRANCH |-
024 -5
32)
WP (C)- |MIHIR WRIT (Se
54854/2 28.06.20 |10 o Lo COURT |Order Dtd. eancn 2t
024 24 004 eATH NO. 23 |2024-06-27 i No-
32)
(Se
WP (C) - WRIT
54855/2 |28.06.20 COURT |Order Dtd. at
024 24 14366/2 U C SAMAL NO. 23 |2024-06-26 BRANCH |\ _
024 -6
36)
(Se
WP (C) - WRIT
54857/2 [28.06.20 COURT |Order Dtd. at
024 24 14932/2 |8 PARIJA NO. 23 |2024-06-27 BRANCH |-
024 -5
20)
WP (C)- |[KAPTILA WRIT (Se
54858/2 128.06.20 COURT |Order Dtd. at
024 o 15093/2 |CHARAN o 23 |2024-06-27 BRANCH |°
024 NAYAK . -6 ©
26)
(Se
FAO- MISC.
54859/2 [28.06.20 COURT |Order Dtd. at
024 24 236/202 S R OJHA NO. 23 |2024-06-26 2E£EAL No-

9)




FAO-

MISC.

(Se

54860/2 |28.06.20 COURT |Order Dtd. at
024 24 136/202 |8 SWAIN NO. 23 |2024-06-26 APPEAL |\ _
4 SEC.
9)
(Se
WP (C) - WRIT
54863/2 |28.06.20 COURT |Order Dtd. at
024 24 39997/2 A K SWAIN NO. 23 |2024-09-11 BRANCH |y _
023 -2
7)
(Se
WP (C) — WRIT
54865/2 |128.06.20 COURT |Order Dtd. at
024 24 40012/2 |a K SWAIN NO. 23 |2024-09-11 BRANCH o
023 -3
12)
(Se
54869/2 [28.06.20 ?i;gg/z s K COURT |Order Dtd. gii;CH at
024 24 PRAHNAN NO. 23 |2024-06-26 No-
024 -3
12)
WPC (OA) (Se
54871/2 |28.06.20 |- M.R. COURT |Order Dtd. on at
024 24 2164/20 |SAHOO NO. 23 |2024-06-24 Branch [No-
17 1)
(Se
WP (C) - WRIT
54873/2 128.06.20 COURT |Order Dtd. at
024 24 13830/2 |K K NATH NO. 23 [2024-06-26 BRANCH o
024 -8
29)
(Se
WP (C) — WRIT
54874/2 |28.06.20 COURT |Order Dtd. at
024 24 11715/2|S. DAS NO. 23 |2024-06-27 BRANCE |-
017 -4
27)
_ (Se
54877/2 |28.06.20 ?gégé/z A K COURT |Order Dtd. giiECH at
024 24 BEHERA NO. 23 |2024-06-26 No-
024 -3
11)
(Se
54878/2 |28.06.20 giégé/z S.K. COURT |Order Dtd. giiECH at
024 24 SAMAL NO. 23 2024-06-27 No-
020 -8
39)
(Se
WP (C) - WRIT
54879/2 128.06.20 COURT |Order Dtd. at
024 24 8064/20 |D. BISWAL NO. 23 |2024-06-27 BRANCH 1y -
18 -2
34)
WP (C) - WRIT (Se
54882/2 128.06.20 COURT |Order Dtd. at
024 24 12126/2 |J R KAR NO. 23 [2024-06-26 BRANCH yyo-
024 -6
35)
(Se
WP (C) - WRIT
54884/2 |28.06.20 COURT |Order Dtd. at
024 24 12120/2 17 R KRR NO. 23 [2024-06-26 BRANCH lyo-
024 -6
35)
WP (C) - WRIT | (Se
54886/2 |128.06.20 COURT |Order Dtd.
024 24 P2I13/2 17 R KRR NO. 23 [2024-06-26 DRANCH 2%




| 35)
WP (C) - WRIT (Se
28 54888/2 |28.06.20 || 51 (S COURT |Order Dtd. araNcH |2
2 024 24 SATAPATHY NO. 14 |2024-11-05 No-
024 -4
27)
ABLAPL- COURT (Se
28 |54890/2 [28.06.20 [coon L o o 5 |order Dtd. at
3 024 24 a . 2024-06-18 No-
24 OLD
27)
WP (C) - COURT WRIT (Se
28 |54891/2 28.06.20 |0 w0 . No. 5 |order ptd. arancH |2
4 |024 24 MALLICK : 2024-06-26 No-
024 OLD -5
32)
WP (C) - COURT WRIT (Se
28 |54892/2 128.06.20 15003/2 M K RATH NO. 2 Order Dtd. BRANCH at
5 024 24 2024-06-27 No-
024 OLD -6
26)
WP (C) - COURT WRIT (Se
28 |54893/2 128.06.20 Order Dtd. at
Al Fog ” 9855/20 |K.K. NATH NO. 2 | ege BRANCH °°
24 OLD -3
28)
COURT uisc. |‘Se
28 |54894/2 128.06.20 |FAO- S. NO. 2 Order Dtd. APPEAL at
7 024 24 54/2024 MOHANTY . 2024-06-26 No-
OLD SEC. g
COURT MISC (Se
28 |54896/2 |28.06.20 |[FAO- K K. NATH No. , [|order Dtd. appEaL 2T
8 |024 24 54/2024 |5 . 2024-06-26 No-
OLD SEC. |5
FAO- COURT mrsc. | (5€
28 |54897/2 128.06.20 251/202 T.K. NO. 2 Order Dtd. APPEAL at
9 |024 24 . NAYAK oip 2024-06-26 . ST_
FAO- COURT mrsc. |(5¢
39 g§298/2 ;2'06'20 251/202 |S. SAHOO NO. 2 gggjfozfgé APPEAL EE_
4 OLD SEC. |}
FAO- COURT mrsc. | (5¢
29 |54899/2 |128.06.20 2527202 SARASWATI NO. 2 Order Dtd. APPEAL at
1 |o24 24 . BEHERA oip 2024-06-26 he 2?—
FAO- COURT MISC (Se
29 |54900/2 [28.06.20 |) oo |SATYABAN No. 5 |order Dtd. apemaL |2t
2 024 24 . SAHOO oim 2024-06-26 EC g?—
FAO- COURT mrsc. | (5¢
gg 8;201/2 22'06'20 450/201 |B.K. PATT NO. 2 gggjfogfgé APPEAL ;z_
1 OLD SEC. g
29 [54902/2 [28.06.20 wWp(Cc)- [P.K. COURT WRIT | (Se
4 |024 24 15069/2 |[BARIK NO. 2 BRANCH |at




021 OLD (DIVIS |No-
TON 112
BENCH) |)
WP (C)- |KARTIK COURT wriT | (°©
23203/2 22'06'20 14245/2 |CHANDRA NO. 2 gggjfogfgé BRANCH ;t_
024 TRIPATHY OLD -5 32)
WP (C) - COURT WRIT (Se
54904/2 28.06.20 |geo 0 o Lo N 5 |order Dtd. eancn 2t
024 24 2024-06-26 No-
18 OLD -4
38)
WP (C) - COURT WRIT (Se
54905/2 (28.06.20 9460/20 A SAHOO NO. 2 Order Dtd. BRANCH at
024 24 2024-06-26 No-
18 OLD -4
19)
WP (C) - COURT WRIT (Se
54906/2 |28.06.20 9460/20 K SAHOO NO. 2 Order Dtd. BRANCH at
024 24 2024-06-26 No-
18 OLD -4
19)
CRIMIN |(Se
54907/2 [28.06.20 |CRLREV- [A. ESURE Order Dtd. AL at
024 24 2/2012 |MOHANTY . 2024-06-26 REVISI |[No-
OLD
oN 4)
CRIMIN |(Se
54908/2 |28.06.20 |CRLREV- |S. ;gURg Order Dtd. AL at
024 24 56/2011 MOHANTY : 2024-06-27 REVIST |[No-
OLD
oN 2)
CRLMA- COURT (Se
54909/2 128.06.20 Order Dtd. at
004 ” 162/202 |D.K. NAIK NO. 2 | e BATL-2 |°°_
1 OLD
8)
CRLMA- (Se
54910/2 28.06.20 |7 """ [HARIHAR COURT |Order Dtd. at
024 24 s PANTGRAHT NO. 15 |2024-07-05 No-
8)
CRLMC- crIMIN |(5€
54911/2 (28.06.20 | g0 o M.R. COURT |Order Dtd. o at
024 24 BARIK NO. 15 |2023-05-19 No-
21 MISC
3)
WP (C)- |BRAJA WRIT (Se
54912/2 [28.06.20 COURT |Order Dtd. at
024 24 15119/2 IMOHAN NO. 15 |2024-06-27 BRANCH |y_
024 SARANGI . -7
48)
CRLMC- (Se
54913/2 128.06.20 2114/20 MANORANJA COURT |Order Dtd. at
024 24 N PADHI NO. 15 |2024-06-19 No-
24
48)
_ (Se
54914/2 |28.06.20 ?53((5323/2 S.K. COURT |Order Dtd. QE}EECH at
024 24 052 SAHOO NO. 15 |2024-06-27 s No-

11)




(Se

54915/2 |28.06.20 ?gég;;2 N. COURT gii;CH at
024 24 MALLICK NO. 15 No-
024 -7
10)
(Se
CMP- WRIT
54916/2 |28.06.20 COURT |Order Dtd. at
024 24 499/202 . BASTIA NO. 15 |2024-06-27 BRANCH |y _
4 -2
6)
(Se
WP (C) — WRIT
54917/2 |128.06.20 COURT |Order Dtd. at
oo i 15349/2 |R.R.DAS oo beaetanes BRANCH [3°_
024 -1
3)
_ (Se
54919/2 128.06.20 ?fég;/z S.K. COURT |Order Dtd. gii;CH at
024 24 SWAIN NO. 20 |2024-06-27 No-
024 -5
23)
(Se
WP (C) — WRIT
54920/2 |28.06.20 COURT |Order Dtd. at
024 24 13362/2 |P. BASTIA NO. 20 [2024-06-27 BRANCH lyo-
024 -3
11)
(Se
54921/2 |28.06.20 RSA-  |T.K. COURT |Order Dtd. SECOND |at
024 24 36/2002 |[MOHANTY NO. 20 |2024-06-27 APPEAL |No-
4)
RSA- (Se
54922/2 |28.06.20 |20 R.K. COURT |Order Dtd. SECOND |at
024 24 . BARTK NO. 20 |2024-06-27 APPEAL |No-
3)
A CHIEF (Se
54923/2 (28.06.20 JUSTIC |Order Dtd. WRIT  |at
024 24 242/202 J SAHOO E'S 2024-08-13 APPEAL |No-
COURT 2)
CHIEF (Se
54924/2 |28.06.20 2?8/202 ggi?iD JUSTIC |Order Dtd. WRIT  |at
024 24 , iy E'S 2024-06-27 APPEAL |No-
COURT 1)
B CHIEF (Se
54925/2 |28.06.20 3200 R K JUSTIC |Order Dtd. ar1_, At
024 24 o MALLICK B'S 2024-06-26 No-
COURT 9)
A CHIEF (se
54926/2 128.06.20 JUSTIC |Order Dtd. WRIT  |at
024 24 246/202 J. SAHOO E'S 2024-08-13 APPEAL |No-
COURT 2)
CHIEF (Se
54927/2 128.06.20 2325320 ;iﬁi; JUSTIC |Order Dtd. parroq 2t
024 24 . o a B'S 2024-06-27 No-
COURT 1)
WA- CHIEF (Se
54928/2 128.06.20 Order Dtd. WRIT
024 24 256/202 J. SAHOO E?ZTIC 2024-08-13 APPEAL ;z_




| | \COURT | 2)
WRIT
(Se
BRANCH
32 54929/2 |28.06.20 ["E{C)- COURT |5 Ger Dtd. (pIvis 2t
14004/2 |T K NAYAK NO. 3 No-
0 024 24 o4 o 2024-07-02 ION e
BENCH- )
1)
(Se
32 [54930/2 28.06.20 o 207" | ISAMIR FOURY Jorder prd. a2t
1 1024 24 o BARIK A 2024-06-27 e
)
A CHIEF (se
32 [54931/2 128.06.20 JUSTIC |Order Dtd. WRIT  |at
2 024 24 244/202 J. SAHOO E'S 2024-08-13 APPEAL |No-
COURT 2)
A CHIEF (Se
32 |54933/2 |28.06.20 JUSTIC |Order Dtd. WRIT  |at
3 |o24 24 243/202 J. SAHOO E'S 2024-08-13 APPEAL |No-
COURT 2)
A CHIEF (Se
32 [54934/2 128.06.20 JUSTIC |Order Dtd. WRIT  |at
4 1024 24 395/202 P C DAS E'S 2024-06-26 APPEAL |No-
COURT 3)
CHIEF (Se
32 [54935/2 [26.06.20 (022270 IR K JUSTIC |Order Dtd. arr_1 At
5 1024 24 o MALLICK E'S 2024-06-26 No-
COURT 3)
A CHIEF (Se
32 [54936/2 128.06.20 JUSTIC |Order Dtd. WRIT  |at
6 024 24 245/202 J. SAHOO E'S 2024-08-13 APPEAL |No-
COURT 2)
. CHIEF (se
32 [54937/2 128.06.20 JUSTIC |Order Dtd. WRIT  |at
7 1024 24 295/202 S P SAHOO E'S 2024-06-26 APPEAL |No-
COURT 3)
A CHIEF (Se
32 [54938/2 128.06.20 JUSTIC |Order Dtd. WRIT  |at
8 024 24 248/202 J. SRHOO E'S 2024-08-13 APPEAL |No-
COURT 2)
A CHIEF (se
32 [54939/2 128.06.20 JUSTIC |Order Dtd. WRIT  |at
9 (024 24 249/202 J. SAHOO E'S 2024-08-13 APPEAL |No-
COURT 2)
A CHIEF (se
33 [54940/2 |28.06.20 JUSTIC |Order Dtd. WRIT  |at
0 024 24 252/202 J SAHOO E'S 2024-08-13 APPEAL |No-
COURT 2)
WA- CHIEF (Se
33 (54941/2 |28.06.20 Order Dtd. WRIT
1 024 24 250/202 J. SAHOO g?gTIC 2024-08-13 APPEAL ;2_




| \COURT | 2)
WRIT [ o
- CHIEF BRANCH |\
33 (54942/2 (28.06.20 JUSTIC |Order Dtd. (DIVIS
2 024 24 32252/2 D SANMAL E'S 2024-07-11 ION Ti7
COURT BENCH-
)
3)
. CHIEF (Se
33 54943/2 (28.06.20 JUSTIC |order Dtd. WRIT |at
3 024 24 251/202 J. SAHOO E'S 2024-08-13 APPEAL |No-
COURT 2)
. CHIEF (Se
33 (54944/2 |28.06.20 JUSTIC |Order Dtd. WRIT at
4 o024 24 254/202 J. SAHOO E'S 2024-08-13 APPEAL |No-
COURT 2)
A CHIEF (Se
33 54945/2 |28.06.20 JUSTIC |order Dtd. WRIT |at
5 |024 24 257/202 J SAHOO E'S 2024-08-13 APPEAL |No-
COURT 2)
A CHIEF (Se
33 |54946/2 [28.06.20 JUSTIC |order Dtd. WRIT |at
6 1024 24 255/202 J. SAHOO E'S 2024-08-13 APPEAL [No-
COURT 2)
A CHIEF (Se
33 [54948/2 (28.06.20 JUSTIC |Order Dtd. WRIT  |at
7 lo24 24 511/202 b K NAIK E'S 2024-06-25 APPEAL |No-
COURT 4)
CHIEF (Se
WP (C) - WRIT
33 [54951/2 [28.06.20 JUSTIC |order Dtd. at
8 024 24 31332/2 M BARAL E'S 2024-06-25 ?EANCH No-
COURT 40)
ABLAPL- COURT (Se
33 [54958/2 28.06.20 [, o 0 ANITA v, |order ped. at
9 024 24 SAHOO : 2024-06-26 No-
24 OLD
40)
ABLAPL- COURT (Se
34 |54964/2 (28.06.20 Order Dtd. at
o ooa ” 6413/20 |GR DHAL NO. 2 oSt e on BATL-2 [2°
24 OLD
7)
WPC (OA) (Se
34 [54965/2 |28.06.20 |- ﬁigiAN ;gURg Order Dtd. on at
1 1024 24 2033/20 | 0o oim 2024-06-24 Branch |No-
17 1)
WP (C) - |MANAS WRIT (Se
34 |54966/2 (28.06.20 COURT |Order Dtd. at
2 |024 24 14051/2 |RANJAN NO. 1 |2024-06-24 BRANCH |\o_
024 SAHOO . -2 ©
34)
WPC (OA) (Se
34 [54967/2 |28.06.20 |- ﬁigﬁiN COURT |Order Dtd. on at
3 |o24 24 1495/20 NO. 1 12024-06-21 Branch |No-
= SAHOO 5




WPC (OA) (Se
54968/2 28.06.20 |- ﬁigﬁiN COURT |Order Dtd. on at
024 24 1440/20 NO. 1 |2024-06-21 Branch No-
SAHOO
17 1)
WEC (0R) [ (Se
54969/2 |28.06.20 |- . COURT |Order Dtd. on at
024 24 1425/20 NO. 1 |2024-06-21 Branch [No-
SAHOO
17 1)
(Se
54970/2 |128.06.20 ?2)2((1:)3/2 A.K. COURT |Order Dtd. gggCH at
024 24 MOHANTY NO. 23 |2024-09-30 No-
024 -8
40)
ABLAPL- (Se
54971/2 28.06.20 oo Ch T IBISWAJTT COURT |Order Dtd. aarr_q [at
024 24 o MOHANTY NO. 23 |2024-06-26 No-
3)
(Se
BLAPL-
54972/2 |28.06.20 COURT |Order Dtd. at
024 24 6294/20 BB ROUT NO. 23 [2024-06-27 No-
24
3)
(Se
BLAPL-
54973/2 128.06.20 COURT |Order Dtd. at
024 24 6290/20|[BB ROUT NO. 23 |2024-06-27 BAIL=2 | _
24
10)
(Se
ABLAPL-
54974/2 |28.06.20 COURT |Order Dtd. at
024 24 5895/20 |7 PRADHAN NO. 23 [2024-06-26 BAIL=2 oo
24
8)
(Se
ABLAPL-
54975/2 128.06.20 COURT |Order Dtd. at
024 24 266/202 B.N. SAHU NO. 2 2023-02-09 BATL-1 No-
5)
ABLAPL- [SANTOSH (5e
54976/2 |28.06.20 COURT |Order Dtd. at
024 24 8747/20 |KUMAR NO. 2 |2023-10-05 BAIL=2 Ino-
23 DWIVEDY . 9)
_ (Se
54977/2 |28.06.20 ?gég%/z P.K. COURT |Order Dtd. gii;CH at
024 24 MOHANTY NO. 16 |2024-07-29 No-
023 -1
30)
ABLAPL- |[BIBHUTI (Se
54978/2 |28.06.20 COURT |Order Dtd. at
024 24 5201/20 |RANJAN NO. 16 |2024-06-27 No-
24 MOHANTY :
30)
(Se
54979/2 128.06.20 ggégé/z P.K. COURT |Order Dtd. gii;CH at
024 24 MOHANTY NO. 16 |2024-07-29 No-
023 -1
30)
54980/2 |128.06.20 |LAA- A.K. COURT Order Dtd. FIRST ;ie
024 24 9/2024 |MOHANTY NO. 16 |2024-07-29 APPEAL

No-




| 3)
ABLAPL- (Se
35 54981/2 (28.06.20 [ 0 0 [BISWAJIT | COURT |Order Dtd. at
7 lo24 24 o MOHANTY : NO. 16 |2024-06-26 No-
3)
WA— (Se
35 (54982/2 28.06.20 COURT |Order Dtd. WRIT at
8 |024 24 511/202 S.P. DAS |C. NO. 16 |2024-06-25 APPEAL |No-
4)
ABLAPL- (Se
35 [54983/2 (28.06.20 COURT |Order Dtd. at
9o |024 24 S312/20 18 MOHRNTY [C-0- lyo 16 |2024-06-27 BAIL=2 |No-
9)
(Se
ABLAPL-
36 (54984/2 |28.06.20 COURT |Order Dtd. at
502 ” 5328/20 |AK NAYAK |[C. vo. 16 1024 06-2+ BATL-2 |7~
24
11)
ABLAPL- (Se
36 54985/2 |28.06.20 (o U0 0L Lo | COURT |Order Dtd. at
1 |o24 24 : NO. 2 |2024-06-27 No-
24
11)
ABLAPL- (Se
36 54986/2 (28.06.20 (oo 0l oo COURT |Order Dtd. at
2 024 24 : NO. 2 |2024-06-27 No-
24
11)
_ (Se
36 |54987/2 |28.06.20 ?2??5;0 bk JENA I COURT |Order Dtd. at
3 024 24 : NO. 2 |2024-06-27 No-
24
11)
ABLAPL- (Se
36 |54988/2 (28.06.20 COURT |Order Dtd. at
1 |oas o 5224/20 |J KAMILA |C. vo. 2 024 06-2+ BATL-2 |°°_
24
7)
_ (Se
36 54989/2 (28.06.20 ?22?5;0 bk JENA I COURT |Order Dtd. at
5 024 24 : NO. 2 [2024-06-27 No-
24
)
ABLAPL- |SANJIB (Se
36 (54990/2 |28.06.20 COURT |Order Dtd. at
6 024 24 5215/20 [KUMAR C. NO. 2 |2024-06-27 No-
24 BHANJADEO . 7?
ABLAPL- (Se
36 |54991/2 [28.06.20 COURT |Order Dtd. at
7 1024 24 5191/20 [P M TARAL IC.0. |yn "0 10024-06-27 No-
24
7)
ABLAPL- (Se
36 (54992/2 (28.06.20 5076/20 |B DAS c COURT |Order Dtd. at
8 |024 24 : NO. 2 |2024-06-27 No-
24
7)
36 [54993/2 [28.06.20 |aRLAPL- [P & COURT |order Dtd. (Se
9 |o24 24 5065/20 [MOHANTY NO. 2 |2024-06-27 at




24 No-
7)
ABLAPL- (GHANASHYA (Se
37 (54994/2 |28.06.20 COURT |Order Dtd. at
0 024 24 4556/20 MA -0 INo. 2 2024-06-27 BAIL=2 | _
24 MOHANTY :
12)
ABLAPL- (Se
37 |54995/2 |28.06.20 COURT |Order Dtd. at
1 |o24 24 3167/20 M R SRHOO IC. NO. 2 |2024-06-27 BAIL=2 10—
24
7)
ABLAPL- (Se
37 |54996/2 (28.06.20 3647/20 |J P KAR c COURT |Order Dtd. at
2 024 24 : NO. 2 |2024-04-24 No-
24
)
(Se
BLAPI,—
37 154997/2 128.06.20 COURT |Order Dtd. at
3 |o24 24 6300/20 [KARMA DAS |[C. NO. 2 |2024-06-27 No-
24
7)
(Se
BLAPL-
37 |54998/2 |28.06.20 COURT |Order Dtd. at
4 024 24 6306/20 |KARMA DAS |C. NO. 2 [2024-06-27 BAIL-L Iyo-
24
3)
(Se
BLAPTL,—
37 |54999/2 |28.06.20 COURT |Order Dtd. at
5 |024 24 3821/20 |SK BISWAL |C.O0. 00" 5 15024-06-27 No-
24
3)
(Se
BLAPL-
37 |55000/2 |28.06.20 COURT |Order Dtd. at
6 (024 24 6283/20 |HK PATRA C. NO. 2 |2024-06-27 No-
24
3)
(Se
WP (C) - WRIT
37 |55001/2 [28.06.20 COURT |Order Dtd. at
7 024 24 12754/2 B K SWAIN |C.0- |6 "1 |9999-12-31 BRANCH o
024 -4
38)
(Se
BLAPL-
37 |55002/2 |28.06.20 COURT |Order Dtd. at
5 554 ” 6285/20 |[HK PATRA |C. to. 1 120280627 BATL-1 °°
24
4)
(Se
BLAPI—
37 |55003/2 |28.06.20 COURT |Order Dtd. at
9 024 24 6298/20 |JR DAS c. NO. 1 |2024-06-27 BAIL-1 |yo-
24
5)
(Se
38 [55004/2 |28.06.20 2325320 PK COURT |Order Dtd. at
0 |024 24 ” MOHANTY NO. 1 |2024-06-27 No-
5)
(Se
BLAPT,~
38 |55005/2 |28.06.20 COURT |Order Dtd. at
1 |o24 24 6309/20 M DAS c. NO. 1 |2024-06-27 BAIL=2 |o-
24
7)
38 |55006/2 |28.06.20 BLAPL- |S MISHRA [C.O. |COURT |Order Dtd. |(se




024 24 6314/20 NO. 1 2024-006-27 at
24 No-
7)
(Se
BLAPL-
55007/2 |128.06.20 COURT |Order Dtd. at
024 24 4250/20 MR DASH |C.O0. | oo™ 7 10004 06-27 No-
24
7)
(Se
ABLAPL-
55008/2 |28.06.20 COURT |Order Dtd. at
024 04 6469/20 |S. BISWAL |C.O. | o001 4 06-28 BATL-1 |
24
5)
BLAPL- (Se
55009/2 (28.06.20 | S0 " |SRINIBASH |, |COURT lOrder Dtd. sarL_s 2t
024 24 MOHANTY 2 Ino. 1 |2024-06-27 No-
24
10)
BLAPL- (Se
55010/2 128.06.20 6312/20 SRINIBASH c.0 COURT |Order Dtd. at
024 24 MOHANTY Y Ino. 1 |2024-06-27 No-
24
10)
BLAPL- (Se
55011/2 128.06.20 6306/20 SRINIBASH c.0 COURT |Order Dtd. BATL-1 at
024 24 o MOHANTY 2 Ino. 1 |2024-06-27 No-
3)
(Se
54562/2 28.06.20 |[TRP(C)- ig;ﬁ?N GENER Order Dtd. g, lat
024 24 58/2024 PANDA AL 2024-06-24 No-
6)
WA- SANJTB (Se
54565/2 28.06.20 |10 o0 s GENER Order Dtd. WRIT  |at
024 24 AL 2023-10-30 APPEAL |No-
23 RATH 7
MANORANJA crvin |(S©
54566/2 |28.06.20 | RVWPET- N GENER Order Dtd. REVISI at
024 24 82/2024 | 1o BT 2024-05-20 o T?—
WP (C)- |MANASH wrir | (5©
54570/2 128.06.20 GENER Order Dtd. at
022 o 10479/2 |RANJAN L 0240530 BRANCH |°°_
024 BAUG -1 >
WP (C)- |SANJAY WRIT (Se
54587/2 128.06.20 GENER Order Dtd. at
024 24 9029/20 |KUMAR AL 2024-05-13 BRANCH |-
13 BEHERA -5
47)
BLAPL- |[RAJENDRA (Se
54599/2 128.06.20 GENER Order Dtd. at
022 o 12367/2 |NARAYAN |~ 50940624 BAIL-1 2~
023 ROUT 2?
ABLAPL- |PRASANTA (Se
54619/2 |28.06.20 4480/20 [KUMAR GENER Order Dtd. at
024 24 24 PATRI AL 2024-06-26 No-




~

(Se

54641/2 [28.06.20 |["E(C)~ |SANJAY GENER Order Dtd. WRIT 1ot
024 24 10184/2 |KUMAR AL 2024-01-24 BRANCH o
021 BEHERA -1 5
WP (C)- |SANJAY wriT | (5©
54645/2 [28.06.20 GENER Order Dtd. at
024 24 2275/20 |KUMAR AL 2024-02-15 BRANCH o
24 BEHERA -6 ©
16)
WP (C)- |SANJAY WRIT (Se
54649/2 128.06.20 GENER Order Dtd. at
024 24 6132/20 |KUMAR AL 2024-01-12 BRANCH o
22 BEHERA -3
28)
oJc- (Se
54659/2 |28.06.20 |g% /o 1 o [RAJUKUMAR [GENER tire Briot at
024 24 SATAPATHY |AL No-
93
28)
WP (C) - WRIT (Se
54803/2 (28.06.20 |3, ISTATE OF |GENER Order Dtd. manch 2t
024 24 ODISHA AL 2024-02-22 No-
24 -4
46)
WP (C) - |LAXMIKANT wriT | (5©
54838/2 128.06.20 GENER Order Dtd. at
024 24 10661/2 A AL 2024-05-01 BRANCH |y_
024 TRIPATHY -5
21)
WP (C)- |SANJAY wriT | (5©
54839/2 28.06.20 GENER Order Dtd. at
024 24 5619/20 |KUMAR AL 2024-05-14 BRANCH o
17 BEHERA -5
32)
WP (C)- |SANJAY WRIT (Se
54841/2 [28.06.20 GENER Order Dtd. at
024 ” 5416/20 [KUMAR oL 0940495 BRANCH |°
17 BEHERA -3 ©
28)
WP (C) - |SANJAY wriT | (5©
54844/2 (28.06.20 GENER Order Dtd. at
o4 ” 5619/20 KUMAR o 0940514 BRANCH |°
17 BEHERA -5 ©
32)
CRLA- |PRASANTA crIMIN |(5€
54849/2 128.06.20 GENER Order Dtd. at
024 24 565/202 |KUMAR AL 2024-04-30 AL No-
3 PATRT APPEAL |
CRLA- |PRASANTA crimMIn | (°€
54851/2 [28.06.20 GENER Order Dtd. at
024 24 565/202 KUMAR AL 2024-04-30 AL No-
3 PATRI APPEAL ¢
WPC (OAC (Se
54856/2 |28.06.20 |)- iAXMIKANT GENER Order Dtd. on at
024 24 3154/20 [pn poony AL 2023-04-12 Branch [No-
14 1)
54862/2 |28.06.20 ggégé;z ROSHAN GENER Entire giiECH ;ie
024 24 023 PATNAIK AL Document _g No-




| | | | | 42)
(Se
WP (C) - WRIT
40 |54867/2 |28.06.20 ROSHAN GENER at
s 024 04 38435/2 PATNATK AT Vakalatnama BRANCH No-
023 8
42)
WP (C) - |PRASANTA wriT | (5©
40 |54875/2 128.06.20 GENER Order Dtd. at
9 (024 24 10479/2 |KUMAR AL 2024-05-30 BRANCH |-
024 PATRI -1 >
WP (C) - |PRASANTA WRIT (Se
41 |54881/2 (28.06.20 GENER Order Dtd. at
0 024 24 10479/2 |KUMAR AL 2024-05-31 BRANCE |\o-
024 PATRI -1 2
WP (C)- |SANJAY wriT | (5©
41 |54895/2 (28.06.20 GENER Order Dtd. at
1 |o24 24 7924/20 |KUMAR AL 2024-05-08 BRANCH |-
23 BEHERA -1 s
WP (C)- |MANASH (Se
41 54918/2 |28.06.20 |50,y [panoon GENER Order Dtd. at
2 024 24 e AU AL 2019-01-07 TT—
CRLA- |[RAJENDRA crivIN | (°€
gl 8;232/2 53‘06‘20 1252/20 [NARAYAN EENER Deposition AL EE_
23 ROUT APPEAL ¢
WRIT | (Se
41 |54947/2 |28.06.20 2325/19 RAJUKUMAR |GENER Eitire Briof ?E?Sig ;E_
4 024 24 53 SATAPATHY |AL on 50
BENCH) |)
WRIT
(Se
BRANCH
41 |54949/2 [28.06.20 |"EAC)= |SANTOSH . pypp Order Dtd. (pTvrs 2t
5 024 24 15244/2 |KUMAR AL 2024-07-04 TON No-
024 BEHERA EENCH- }19
3)
(Se
41 |54950/2 [28.06.20 2125/19 RAJUKUMAR |GENER Eitire Brif ;t_
6 024 24 SATAPATHY AL ptire brie ©
93 119
)
cMP- SUBHASH WRIT (Se
41 |54952/2 128.06.20 GENER Order Dtd. at
il K ” 413/202 |CHANDRA |~ 020628 BRANCH |°°_
4 NAYAK -2 6
WP (C)- |SANJAY WRIT (Se
41 |54953/2 (28.06.20 GENER Order Dtd. at
8 1024 24 8035/20 |KUMAR AL 2024-05-08 BRANCH |y _
23 BEHERA -2 5
41 [54954/2 [28.06.20 [wp(Cc)- [sangay GENER Order Dtd. WRIT | (Se
9 |o24 24 8037/20 |[KUMAR AT 2024-05-08 BRANCH |at




23 BEHERA -2 No-
8)
WP (C)- |SANJAY wriT | (5€
42 |54955/2 128.06.20 GENER Order Dtd. at
0 024 24 8034/20 |KUMAR AL 2024-05-08 BRANCE |\o-
23 BEHERA -2 5
WP (C)- |PRASANTA WRIT (Se
42 154956/2 128.06.20 GENER Order Dtd. at
1 |024 24 32248/2 |KUMAR AL 2024-06-27 BRANCH |y _
023 PATRI -4 °
27)
WP (C) - WRIT (Se
42 |54957/2 128.06.20 9614/20 ASUTOSH GENER Order Dtd. BRANCH at
2 024 24 ROUT AL 2024-06-27 No-
24 -1
1)
ABLAPL- (Se
42 54959/2 |28.06.20 [, """ |JAGADIP  |GENER Order Dtd. at
3 |024 24 i SAHOO AL 2024-06-27 No-
1)
ABLAPL- |[KALU (Se
42 |54960/2 128.06.20 5566/20 |CHARAN GENER Order Dtd. at
4 024 24 ” Ay AL 2024-06-28 T?_
ABLAPL- (Se
42 54961/2 |28.06.20 [, *°° " |JAGADIP  |GENER Order Dtd. at
5 024 24 24 SAHOO AL 2024-06-28 No-
1)
WP (C)- |SANJAY wriT | (S©
42 154962/2 128.06.20 GENER Order Dtd. at
6 |024 24 8456/20 |KUMAR AL 2024-01-12 BRANCH o
20 BEHERA -6
16)
WP (C) - (Se
42 [54963/2 |28.06.20 |30 7" = |PARTHASAR (GENER Order Dtd. at
7 lo24 24 ATHT JENA AL 2007-04-26 No-
07
16)
(Se
BLAPL-
42 154569/2 128.06.20 6246/20 |S K DASH GENER Order Dtd. at
8 024 24 AL 2024-06-26 No-
24
16)
(Se
42 54647/2 128.06.20 |JCRLA- OHCLSC GENER ;iIMIN at
9 (024 24 71/2019 AL APPEAL I]\_])O—
CRLA- crivIN | (°€
43 |54651/2 (28.06.20 388,200 |OHCLSC GENER Order Dtd. AL at
0 024 24 9 AL 2023-05-16 APPEAL 12())—
CRLA- crimMIn | (°€
43 154655/2 128.06.20 372/202 PRASANJIT |GENER Order Dtd. AL at
1 |o24 24 . BEHERA AL 2024-10-24 appEaL [NO
10)
43 |54676/2 |28.06.20 [WP(C)- |K N SAHOO |GENER | Judgement Dtd. [WRIT |(Se




024 24 29172/2 AL 2024-06-25 BRANCH |at
020 -7 No-
44)
(Se
54682/2 128.06.20 gfég}20 P.K GENER Order Dtd. giiECH at
024 24 MOHANTY AL 2024-01-04 No-
06 -3
33)
(Se
WP (C) - WRIT
54687/2 128.06.20 GENER Order Dtd. at
024 04 11249/2 |G.C BARIK | = 5024-05-08 BRANCH |~
024 -3
33)
(Se
CMP- WRIT
54694/2 |128.06.20 GENER Order Dtd. at
024 o4 102/202 |B.B DAS AL 20923-03-22 BRANCH |~
3 -6
16)
RSA-  |SANTOSH (5e
54704/2 128.06.20 201,200 [KUMAR GENER Order Dtd. SECOND |at
024 24 AL 2024-05-16 APPEAL |No-
6 JENA 2)
(Se
54710/2 |128.06.20 fsg}géz P.N GENER Order Dtd. M.g.c. At
024 24 3 PATTNAIK |AL 2024-07-15 T No-
6)
(Se
54713/2 128.06.20 |ARBA- GENER Judgement Dtd. at
024 24 13/2018 (K- SAHOO 5 2024-06-20 M-J-Co o
1)
WPC (OAC (Se
54745/2 128.06.20 |)- P.K. GENER Order Dtd. 0OA at
024 24 1064/20 |[ROUTRAY AL 5000-01-01 Branch [No-
13 1)
WPC (OAC (Se
54746/2 128.06.20 |)- A.K. GENER Order Dtd. OA at
024 24 3340/20 MOHANTY AL 2023-08-25 Branch |No-
16 1)
_ (Se
54837/2 28.06.20 |20 A GENER Order Dtd. aarr_1 [2t
024 24 24 PATTANAIK |AL 2024-06-27 No-
5)
WP (C) - (Se
54861/2 |128.06.20 GENER Order Dtd. at
024 24 6153/20 |B K PATI AL 2013-06-27 No-
13
5)
(Se
WP (C) - WRIT
54864/2 128.06.20 GENER Order Dtd. at
024 24 23958/2 |S PARIDA AL 2024-05-21 BRANCH |-~
023 -1
49)
WP (C) - WRIT (Se
54866/2 128.06.20 GENER Order Dtd. BRANCH |at
024 24 Sﬁo‘”z L MOHANTY |, p 2024-06-21 (DIVIS No-
ION 103




BENCH- |)
1)
(Se
WP (C) — at
44 |54868/2 |28.06.20 GENER Order Dtd.
5 (024 24 7038/20 |S BISWAL |, 2008-05-13 No
08 103
)
WRIT
WP (C) - BRANCH ;ie
44 |54870/2 |28.06.20 7665/20 |7 p kAR  |CENER Order Dtd. (DIVIS |~
6 024 24 24 AT 2024-06-21 TON 188
BENCH- )
1)
CONTC- (Se
44 |54872/2 (28.06.20 | [0 oo-0 | GENER Order Dtd. CONTEM |at
7 024 24 AL 2024-03-12 pT No-
24
1)
ABLAPL- crimIn | ‘5€
44 [54876/2 |28.06.20 |35 S0 | L [GENER etition I at
8 |024 24 AL No-
22 MISC
18)
WRIT (Se
44 |54880/2 [28.06.20 "E(C)~ GENER Order Dtd. BRANCH |at
9 024 24 5537/20 C SAFAR AL 2021-03-09 (DIVIS |No-
21 TON 113
BENCH) |)
(Se
WP (C) — at
45 54883/2 |28.06.20 GENER Order Dtd.
19565/2 R NAYAK No-
0 |024 24 0is AL 2017-12-05 55
)
RSA- (Se
45 |54885/2 28.06.20 |00 0 GENER Order Dtd. SECOND |at
1 024 24 2 AL 2023-12-08 APPEAL |No-
3)
WRIT (Se
45 |54887/2 [28.06.20 "ELC)- GENER Order Dtd. BRANCH |at
5 loag S 10750/2 [B NAYAK | ° 5023-01-17 (DIVIS |No-
018 TON 113
BENCH) |)
SA- Judgement Dtd. a(tie
45 |54889/2 |28.06.20 GENER 1979-05-
3 024 24 1957197 |B K PATI |, 16Petition,Ann No
6 113
exure, )

NIC




